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10-03-2026
28-04-2026

Date of receipt Amount claimed

Amount of claim 
admitted 

provisionally 
Nature of 

claim
Amount covered by 

security interest
Amount covered by 

guarantee
Whether 

related party?
% of voting 

share in CoC

1 Hinduja Leyland Finance Ltd 23-03-2026 8,60,61,773              8,60,61,773             Secured 8,60,61,773              8,60,61,773             No 87.76% 0 0 0 0 1. All the piece andparcel of the immovable property bearing
residential site No. 162, Khatha. No
571/97/162, Converted Survey No.30 , Situated in
Boyalaballi Village, Jala Hobli, Bangalore North
taluk ·~ angalore , the Schedule property have been
converted for the residential purpose , herein vid
conversion order bearing
No.BDS,ALN(NA)JALA/SR/1 7/2007-08, dated 10-07-2007 issued
by the Special Deputy
Commissioner ,Bangalore District, Bangalore
Measuring East to West 40 feet and North to South
30 feet, in all measuring 1200 Sq. feet along with
2000 Sq.feet of the residential building of RCC
roofing , block wall with cement , wood windows
and frames with flex door, Semi rectified tiles
flooring with all civic amenities facilities.
2. All the piece and parcel of the immovable property
bearing residential site No, 163, Khatha No
575/97/163 Converted survey No 30, situated in
Boyalahalli Village, Jala Hobli, Bangalore No
taluk, Bangalore, the Schedule property have been
converted for the residential purpose herein vide

i d b i N BDS ALN(NA)ALA2 Canara Bank 24-03-2026 1,03,78,459              1,03,78,459             Secured 1,03,78,459              1,03,78,459             No 10.58% 0 0 0 0 secured against stocks and receivables as per Form CHG-1 filed 
with RoC, as well as personal guarantees of Mrs.Sudha Rani P 
and Mr.Gangadhar (Personal Guarantee of Directors)

3 Indian Bank 24-03-2026 16,28,511                 16,28,511                 Secured 16,28,511                  16,28,511                 No 1.66% 0 0 0 0 hypothecation of pass book printing kiosks installed at 75 
branches of Indian Bank all over India as well as personal 
guarantees of Mr. Gangadhar Parpudi and Mrs. Sudha Rani 
Parpudi

9,80,68,742             9,80,68,742             9,80,68,742              9,80,68,742             100.00% 0 0 -                 -                              -

Name of Corporate Debtor: Krisfo Infotech Solutions Private Limited 
Date of Commencement of CIRP:
List of Creditors as on:

List of secured financial creditors (Other than financial creditors belonging to any class of creditors)
(Amount in ₹)
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